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(b) Review by the Government
of the working of the above

Corporation, [Placed in
Library, See No, LT-3408/
61].

(v) Anriual Report of the Natio-
nal Productivity Council
for the year 1960-61, [Plac-
ed in Library, See No, LT-
3409/61].

(vi) Report of the Indian Produc-
tivity Team on Stores and
Inventory Controlin U.S.A.,
Japan and West Germany.
[Placed in Library, See No.
LT-3411/61],

(vii) Report of the Indian Produc-
tivity Team on Supervisory
and Operatives Training in
Japan, U.S. A and West Ger-
many, [Placed in Library,
See No, LT-3410/61].

STATEMENT OF CASES WHERE LOWEST
TENDERS WERE NOT ACCEPTED

The Deputy Minister of Works,
Housing and Supply (Shri Anil K,
Chanda); On behalf of Dr. B. Gopala
Reddi, I beg to lay on the Table a
statement of cases in which the low-
est tenders had not been accepted by
the India Store Department, London,
and the India Supply Mission, Wash-
ington, during the half-year ending
the 30th June, 1961. [Placed in Lib-
rary, See No. LT-3412/61].

(1) Rani Manjula Dev1 . .
(2) §h1_1 Sarangadhara Sinha
(3) Shri Laxmi Nardyan Bhanj Deo

¢4) Shri B. Pocker ..

12.9} hrs

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

NINETY-FIRST REPORT
Sardar Hukam Singh (Bhatinda):

"1 beg to present the Ninety-first Re-

port of the Committee on Private
Members’ Bills and Resolutions,

12.93 hrs.
ESTIMATES COMMITTEE
ONEHUNDRED AND FORTY-EIGHTH REPORT

Shri Dasappa (Bangalore): I .beg
to present the Hundred and Forty-
eighth Report of the Estimates Com-
mittee on the Ministry of Commerce
and Industry—Rubber Board (Reports
and Accounts).

12.10 hrs.
PUBLIC ACCOUNTS COMMITTEE
THIRTY-NINTH REPORT

Shri Chaturvedi (Etah): I beg to
present the Thirty-ninth Report of
the Public Accounts Committee
(1961-62) on the Accounts of the
Damodar Valley Corporation for the
year 1959-60,

12.10% hrs.
LEAVE OF ABSENCE

Mr. Speaker: (i) The Committee on
Absence of Members from the Sittings
of the House in their Twenty-sixth
Report have recommended that leave
of absence be granted.tp the follow-
ing members for the periods indicated
against each:—

. . 7th August to 25th August, 1961 (Fourteenth Session).
. 7th August to 1st September, 1961 (Fourteenth
Session).

215t August to 8th September, 1961 (Fourteenth
Session).

16th Al t to Bth September, 1961 (Fourteenth
Session), -





